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ORDER

As directed, the projected profit and loss statement for the next three years has

been filed by the ld. Counsel for the applicant. Statement has also been filed in respect

of the liabilities which have been liquidated towards the depositors and the liability

outstanding as on 30th June, 2016.

2. Ld. Counsel for the applicant prays for some time to seek further instructions if

they can better the proposal for repayment.

3. To come up on20.09.201,6. l*
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(Ina Malhotra)
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